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(By Alvocate Sh.p & JKhurana)

C A 03 1 (Shal)

{Hon'blz Shw.V. Krishnzn, Vice Chairaanis))

1

agorisved py the discriwmin.tisn in respect of

2. Thelr cgsz haes 22210 succinctly set
out in the amexure~IL chort. The lowe st post

in the cadre is 2oaitsman ard thaoe g

cr
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previde that the draftmaen on the~pay scale of
B 1200-2050(re vised) may be directly premoted to
second higher lewel i.e. Scientific Assistant
(s 1400.2300)} if he has elementary training with
| 5 years of sérvice) lby passing the nex;c higher lewel

[
of Senior Observer(ls 1320-2050) . The Senier Obserwr,
. . LS
hewever, gets promoted only te the next higher ﬁaSl’ o
Scientific Assistant.

7

3. By an 'anendment to the Recruitment Rules
in 1980, Assistant Meteo rolegist(ls 2000-3500) who,
be fere such amendnent)v@ze elig./iblf_e to be promoted
only to the next higher post of Meteerslegist- 1,

e wSze made eligible te get promoted as Metesrslegist
Grade-'l)by passing the immediately higher grade- of

4 N
Meteorelegist Grede-IIl.

4. The grievance- of the applicants is that)‘
having pre vided fgar such a doguble jume promotion

- in case of twe categeries(i.. fi@m Draftsman teo
Scientific Assistant 4and from AAsstt.Mefeereleg ist

to Meteorolegist Grade-1I) prevision should be made
in respect of the appl icantsA post ;..e. Sc ient ific
Assistant by providing that, after suitable training
and obt aining cert ific;, ates, they shouid be eligible

for promotion te the senend higher grade of Assistant

Meteorel ig ist) after by passing the immediastely next
: -



higher post of Professional Assistant.
5, ° - The legrned C'o'unsel for the gpplicant states
that rec\ru-itment. to ‘the post of Scientific assistant
is 100 % by‘prorﬁotion . To the next ’high'er post of
-Prof-fa‘ssional Assistant, only 50% is by promotion of
Scientific Assistant and the >bal éncé of 50% by
direct recruditment. Therefore, like,draftsman and

' , '-AsSistant-MeteOrologist, the gplicent S.hOU.l'Ld ‘also
be given the bEnef.it of double promection as
Ass istant Metecrologist. Otherwise, the recrultment

rules are discriminatory.

6. | The respondents have filed reply opposing
> ‘ | the appl_ication -st:ating that Becrudtment ‘Rules h ave

been ;mencéd on the basis of recommendation of High
pov\efed Committee called Ramlanna Con{mittee. It is
stated that theScientific Assistants, 1like the

Vapplic ant ;nd the Eigher category-pf Professional
Assistant are not doing the same type of work.
The;efq'ie, there can be a promo tion from the post of

3¢ ien.tific HSS istant to Professional ;5\55 istant. The case

of draftsman and .Asstt.Meteorologist are distinguistable




7. We have carefully consicgered the srguments
made by the learnedcounsel for the applicant"ahd the
le arned counsel for the respondent. We are not at all

impressed by the pleadings mace in the &pplication.

Framing of the recruitment rules and granting of

‘promotion from one level to another is entirely and

purely matters of policy in which there is-hai:d_ly eny
scopé: for interference by the Tribunal, unless it is
astabl ished that rules of promotion are discriminatory

wnder the violstion of Articles 14 and 16 of the

CGonstitution.

8. . Thus Draftsmen,, no doubt, get double promotic

to the rank of Scientific assistant. It is seen from

the chart that the post of Scientific Assistant is fills

-

vp by promotion, both by Senior Cbhservers as well as

Draftéman. This is due to the effect that both
Draftsman and Senior Observer have the same
quaiifice;tisns. The respondents have admitted that the
training\ of Seﬁior Ob§erver and Draftsman are the 'sa'n,e.
Therefore, there was no' point in restricting promotion

_of'draftsman to the post of Senior observer cnly.The

post of Scientific asstt.wers also opened up for



b

promotion of draftsman.

9. The next exanple 1is that of Assistant

Meteorologist who is promcted directly to the post of

‘Meteorologist Grade-II. This is due the effect that

the Meteorologist Grade-II post is filled up entirely
by direct recruitment and Assistant Meteorclogist

can not be promoted to this posts.

10. Thus/the se are good reasons why jumping

W vn

~one level for promotion has been prov,ided/some C asex,

;n the case of the gplicant, the next post -:\,f>
promotion is Professional aAssi'stgm't. As siatéd by
the rés;gondents, it carfies different duties sd
gppo intment is 50% by promotion of Scientific

Ass tstant and 50% by direct recruitment.

1ll. In this view, we do not find that there is
any discrimination in practice and that there is no

infringement of Articles 14 and 16 of the

l
Gonstitution. Therefore, we dismiss this gplication

at the admission stage Jitself, @/
w \ _ g
» A/
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